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A, T, FAIT TLATE, TEAH TR & Ih [XAIE 6 JTH g 9T 3T I ATAAH, HF g1er 203
FT IT-TT (1) BRI T& ATRRAT &1 TANT X g0, T HTUT FIAT § 0 299 IUTaE A1 § faFEe
I Tk YA & forg srfsra it STosfT;
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g 1 =TH ATIHIHT % TSI § THIAT g 9 THH U1 A =T § [AHae o T+t Eee i & g5
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(Frre 3 aiREmsT) % e s et #§ o arely sreeamT afga a1 WRa gfi v &t e
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5. THEET T
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FIAT- T
FF TS U
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w= (T i
TEATSAT),

T AT 2378.473 0.2378 0.7000
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TTita AtaTead, geF emEtae st (Reto)

MINISTRY OF RAILWAYS
[North Western Railway (Construction Organisation)]
NOTIFICATION
Jaipur, the 1st January, 2026

S.0. 83(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways (North
Western Railway, Construction organisation), Notification number, S.O. 4216(E). dated the 16" September, 2025
published in Gazette of India, Extraordinary, Part II, section 3 Sub-section (ii), dated the 17" September, 2025
(hereinafter referred to as the said notification) under sub-section (i) of section 20A of the Railways (Amendment)
Act, 2008 (11 of 2008) (hereinafter referred to as the said Act), the Central Government declares its intention to
acquire the land specified in the schedule annexed to the said notification for the purpose of execution, maintenance,
management and operation of Special Railway Project, namely "Pushkar-Merta (Katyasani) New BG line Project
(Special Rail Project)" in Tehsil Pushkar of District Ajmer in the state of Rajasthan.

And whereas, the substance of the said notification was published in daily newspapers namely “Dainik
Bhaskar” and “Rajasthan Patrika” Dated 25" September-2025 under sub section (4) of section 20A of the said Act;

And whereas, objections received within the stipulated time period were resolved by Competent Authority
and accordingly.

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority, and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declare that the lands
specified in the schedule annexed here to shall be acquired for the aforesaid purpose;
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And, further, in pursuance of sub-section (2) of section 20E of the said Act, The Central Government herby
declares that on publication of the notification in the official Gazette, the land specified in the schedule annexed hereto
shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure for Special Railway Project namely
"Pushkar-Merta (Katyasani) New BG line Project (Special Rail Project)" in Tehsil Pushkar of District Ajmer

District Name — Ajmer

in the state of Rajasthan..

Tehsil Name - Ajmer

Name
of
District

Sr.

Name
of
Tehsil

Village
Name

Survey
No./Khasra
No.

Type of
Land

Nature of
Land

Acquired
Area
(in Sq.
Mtr.)

Acquired
Area
(in Hact.)

Total
Area
(in
Hact.)

Name of Land
Owner

8

10

1 Ajmer

Pushkar

Ganaheda

3220/539

Government

Non-
profit road

434.310

0.0434

0.2000

1. Ajmer
Development
Authority Ajmer
Hissa- Complete
Body Organization,

2 Ajmer

Pushkar

Ganaheda

3079/594

Private

Chahi 1

1669.173

0.1669

0.1700

1. Gopal S/o
Chhagan Lal Hissa-
386/425 Caste-
Kahar House No- 0,
Colony- Ganahera,
Area/Place-
Ganabhera, City-
Pushkar, Pin Code-
305022, District -
AJMER, State-
RAJASTHAN
Account Holder

2. Rajesh Joshi son
of Bhairulal, Hissa-
39/425, caste-
Brahmin Joshi,
resident of Chosla
Road, near water
tank, Bijaynagar,
district- Ajmer,
account holder,

3 Ajmer

Pushkar

Ganaheda

613/2682

Private

GM.CA.

99.990

0.009999

0.0100

1. Oomi wife of
Bhanwarlal Share-
1/6 Caste- Rawat Sa.
account holder

2. Gumani S/o
Bhanwarlal Share-
1/6 Caste- Rawat Sa.
account holder

3. Nanga S/o
Bhanwarlal Share-
1/6 Caste- Rawat Sa.
account holder

4. Prem S/o
Bhanwarlal Share-
1/6 Caste- Rawat Sa.
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account holder

5. Ramswaroop Son
Bhanwarlal Share-
1/6 Caste- Rawat Sa.
account holder

6. Sohni S/o
Bhanwarlal Share-
1/6 Caste- Rawat Sa.
account holder

1. Bhairu Lal S/o
Banshi Lal Hissa-
Complete Caste-
Bhangi House No.-
653, Colony- Gopal
Kunj Boraj Road
Nag Phani Ajmer,

. X residential Area/Place- Ajmer,
4 Ajmer | Pushkar Nand 3210/3190 Private 175.000 0.0175 0.3200 . . .
purpose City- Ajmer, Pin
Code- 305001,
District - AJMER,
State-
RAJASTHAN
Others (For Non-
Agricultural Land
Purpose),

Grand Total 2378.473 0.2378 0.7000

[F. No. NWR/HQ/S&C/443599200 Vol . XXIII]
RAJEEV SHRIVASTAVA, Chief Administrative Officer (Const.)
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